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(c) Indian Missions abroad have been 
instructed that the welfare of people of 
Indian origin is an important responsibility 
and they should maintain effective and 
close liaison with their host Government to 
protect the intersts and welfare  of people 
of Indian  origin. 

SH Lankan refugees in Tamil Nadu 

172. SHRI V- NARAYANASAMY: 
Will the PRIME MINISTER be pleased to  
state; 

(a) whether it is a fact that more 
than one lakh Sri Lankan Tamil refugees 
are living in various camps of Tamil 
Nadu and the Sri Lankan Government 
has not taken any steps so far the re 
turn of the Sri Lankan Tamils; and 

(b) what steps Government are taking, 
for the return of Sri Lankan Tamils of 
Sri   Lanka? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRl R. L BHATIA): (a) and (b) As on 
30th June, 1992, 89,332 Sri Lankan 
refugees were staying in various camps in 
Tamil Nadu. Following agreement between 
India & Sri Lanka, the repatriation of Sri 
Lankan refugees to their country was 
started on 20th January, 1992, based on 
their willingness to return and on 
assurances for their safety, security and 
appropriate rehabilitation arrangement by 
the Government of Sri Lanka. A total of 
23,125 refugees were repatriated by sea & 

air upto 15th May, 1992. The repatriation 
process wiil be resigned as soon as. 
whether   conditions   improve. 

 

 

Pending passport  applications 

174. SHRI S. MADHAVAN: Will the 
PRIME MINISTER be pleased to state: 

(a) whether it is a fact that lakhs of 
applications  for   passports   are     
pending 


